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/Counsel for the Respondents and Shri K.Ce.

Héard Shri U.B.Mohapatra, learned Sr.
Standing
Kamungo, learned counsel for the applicant in ,
OeAe Oon M.A.246/04 f£iled by the Respondents
seeking clarification of our order dated
4412.2000, After consideriny the case of the |
applicant and after hearing both the parties, ‘
the Tribunal came to the conclusion that the
period of service of the applicant with effect
from 1.6.1977 till his regular appointment as
Driver on 8.12.1996 "necessarily to be taken
into account towards pensionable service and
this being the oﬁlj prayer rﬁade by the Vapplic;a-
nt in this O.A. is accordingly allowed".

From the order as guoted above, it
is clear that the Tribunal gave relief to the
applicant on his gg& by allowing counting of
service £rom 1.6.1977 to 8.12.1996 (when he
was regularly appointed) for the purpose of
pension. In the circumstances, we see no
scope for the Respondents to entertaip any
doubt or confusion 'in their minds as the order
is explicitely clear and unambiguous., Therefore
‘we diréct the Respondents to treat the period
of service of the applicant from 1.6.1977 to
8.12.1996 as qualifying service for phe purpose
of calculating pensionable service. MeA«246/04
is accordingly disposed of.,
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